
High Court of Jommu snd Kqshmir at Srinagar.

Order

No: Qrq Dated:

Sanction is hereby accorded to the additional allotment offunds iltfavour of the

following Courts, under Major Heatl 2014-Adnr. Of Justice, Sub Head 0488-D&S Judges,

and 2030-Stamps and Registration, under vorious object heads during the currentftnancial
year 2017-18 as per detail given below:-

B)'order.

oWoletafia
Dorcd, l6/6/)o/T 

Yl(r

I
Copy to the:-
I-2 C.J.M.Pulwamfl/Handwaro.
J. Juclge Small Causes Court Srinagar.
4. Electricity Magisirate, Jamnru
5. 'try. Oflicer, Saddar Try. Srinagar.
6. Try. Officer, Sub Try. Distt. Court complex, Janipur, Jammu
7-8. Tr.y OfJicer',Handwcro,'Fulwama.

.... For inf. and n/a
9 . Order Jile.

.T.,n{a Name olthe court POL 2071-
P&ORB
(NPS)

o.E. T.E Electricitv

1? C.J.X[. Ilandwara, 0.20 0.30 0.10 0.60

2/ C.J.M. Pulwanm. 0.40 0.10

-r. Judge Small Causes Court
Srinasar,

0.40

4, Electricitv Mag Jammu. 0.15 0.10
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